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Item No.09:- 

 

BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

 
[Through Physical Hearing (Hybrid Option)] 

 
Original Application No.207 of 2025 (SZ) 

 

 

IN THE MATTER OF: 
 

 

Karri Venkataramana  
…Applicant(s)  

 

Versus 

 

 

Union of India and Ors. 
              ...Respondent(s) 

 

 

Date of hearing: 26.09.2025.   

 
 
CORAM:      

 
HON’BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER 
 
HON’BLE Dr. PRASHANT GARGAVA, EXPERT MEMBER      
 

 
 

For Applicant (s):   Mr. G. Stanly Hebzon Singh & 
    Mr. V. Anantha Krishnan.  

  

 

For Respondent(s):      Mrs. Madhuri Donti Reddy for R2 to R6. 
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ORDER 

 
1. Let the notices be issued to the respondents 

through the Tribunal as well as privately. 

 

2. Mrs. Madhuri Donti Reddy, the learned counsel 

accepts notice on behalf of Respondents No.2 to 6. 

 

3. List the matter on 01.12.2025.  In the 

meanwhile, the respondents are directed to file their 

respective replies/reports. 

  

   

         Sd/- 

Smt. Justice Pushpa Sathyanarayana, JM 
 

 

 Sd/- 

Dr. Prashant Gargava, EM 

O.A. No.207/2025 (SZ), 

26th September, 2025. Mn.  
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